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NATIONAL COUNCIL FOR TEACHER EDUCATION
NOTIFICATION
New Delhi, the 27th March, 2003

F. No. 9-12200UNCTE.— [p exercise of the powers conferred under Section
10(1) & (2) read with Section 32(2) (c) of National Council for Teacher Education
Act, 1993 and with the approval of the Central Government the NCTE hereby
makes the following Regulations for regulating the method of recruitment to all
the posts other than those of Chairperson, Vice-Chairperson and Member
Secretary in National Council for Teacher Education:-

1. SHORT TITLE AND COMMENCEMENT

1.1  These Regulations may be called National Council for Teacher
Education (Recruitment) Regulations, 2003.

[.2  They shall come into force on the date of their notification.

2. NUMBER OF POSTS, CLASSIFICATION AND SCALES OF PAY

2.l  The number of posts, their classification and the scales of pay
attached thereto shall be as specified in columns 2 to 4 of the
Schedule annexed to this notification.

3. METHOD OF RECRUITMENT, AGE-LIM
e =L L0 -E Y PLF VL 3 - IT AND
QUALIFICATIONS ete. ) OTHER

3.1. The method of recruitment, age-limit, qualifications and other
matters relating to the said posts shall be as specified in columns 5 to

14 of the said Schedule.

3.2.  The appointinents to posts equivalent to Group ‘A’ posts in the
Government of India shall be subject to prior approval of the
Govemment of India
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3.3.

3.4.

3.3.

3.6.

The age limit for direct recruitment is relaxable up to 35 years for
NCTE employees.

The qualifications regarding experience are relaxable at the
discretion of the Chairperson, NCTE in case of candidates belonging
to SC/ST, if at any stage of selection, the Chairperson, NCTE is of
the opinion that sufficient number of candidates belonging to these
categories possessing the requisite experience are not likely to be
available to fill up the vacancies reserved for them.

While considering appointments by contract, the requirement of
requisite length of service in the scales prescribed in the column 12
of the Schedule shall not be applicable.

While filling up of posts on direct recruitment basis by inviting
names from local employment exchange, such of the National
Council for Teacher Education employees as fulfil the eligibility
qualifications laid down in the recruitment rules shall also be given
an opportunity for consideration.

DISQUALIFICATION

4.1.

No person who -

(@) has entered into or contracted a marriage with a person
having a spouse living, or

(b)  having a spouse living has entered into or contracted marriage
with any person,

shall be eligible for appointment to the said post.

Provided that the NCTE may, if satisfied that such marriage is
permissible under the Personnel [.aw applicable to such person and the
other party to the marriage and there are other grounds for so doing,
exempt any person from the operation of this Rule.
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5.1

5.2

FUTURE MAINTENANCE OF THE SERVICE

All persons appointed on direct recruitment basis in accordance with
any administrative instructions existing prior to notification of the
Regulations shall continue in the substantive posts held by them.

All the appointments in the NCTE after the notification of these
Regulations shall be made only in accordance with the provisions of
these Regulations .

POWER TO RELAX

6.1.

When the Council upon a recommendation made by the Chalrperson
to that effect, is of the opinion that it is necessary or expedient to do
5o, it may, for reasons to be recorded in writing, relax any of the
provisions ot these Regulations with respect to any class or category
of posts or persons.

SAVINGS

7.1.

Nothing in these Regulations shall affect reservations, relaxations in
age-limit and other concessions required to be provided by NCTE
for the Scheduled Castes, Scheduled Tribes, Ex-servicemen and
other special categories of persons in accordance with the orders
issued by the Government of India from time to time in this regard.

INTERPRETATIONS

8.1

Any question relating to interpretation of these Regulations shall be
decided by Chairperson, NCTE, New Delhi.



SCHEDULE £

RECRUITMENT REGULATIONS FORTHE POST OF DEPUTY SECRETARY/REGIONAL DIRECTOR

Name of post No. of posts | classification | Scale of Pay Whether Whether benefit | Age limii for | Educational and |
selection by | ot added years of | direct other
merit or | service recruits qualificacions
selection — cum | admissible under required for direct |
semiority or non - | rule 30 of the recruits
selection —post | CCS  (Pension
rules }, 1972
1 2 3 V 4 S 6 7 8
Deputy Secretary/ | 7 (2003)* Group “A’ i Rs. 12,000-375- | Not applicable N.A. N.A. N.A.
Regional Director | subject to Non- 16,500*
variation Ministerial
dependent on *Thesc posts
workload. will be operated
in the UGC
scales
applicable to
Readers if they
are occupied by
incumbents who
were in UGC
scales prior Lo
joiming NCTE. | |
| Whether age and | Period of | Method of rtecruitment | In case of recruitment by | Composition of | Circumstance
educational  qualifications | probation,  if | whether by Direct | promotion / deputation / | Departmental Promotion | s in  which
prescribed for  direct | any recruitment or by | absorption. grades from | Commigtee UPSC is to be
recruits will apply in the promotion or by | which promotion / considered in
case of promotees deputation/absorption & | deputation / absorption to making rectt,
percentage of the posts to | be made
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be filled by various
methods

10

11

NA.

N.A.

{ By deputation(inctuding

short term contract).

12 13 , 14
Deputation (including short N.A. NA,
tertn contract)

Officers under the Central /
State Govts. / Universities /
Recognised Reseatch
Institutions/Public ~ Sector
Undertakings/Statutory,

Sermi Govt., Autonomous
or other organisations

(a) (i) Holding analogous
posts on regular basis in
the parent cadre /
department; or

| (it) With 5 years regular

service in the grade
rendered after appointment
thereto on regular basis in
the scale of pay aof Rs.

- 10,000-15,2000 or

equivalent in the parent
cadre/department; and

(b) Possessing the
following qualifications /
experience:

i) Experience in
educational
administration in

(¥ SaB 10} Ll |
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various Directorates
of Education,
SCERT, KVS,
NVS  or such
school/educational
systems efc.; and

1) Knowledge in use
of information and
commurication
technology such as
handling data-base
management
system and use of
off-line and on-line
electrumc
resources.

| (Period of  deputation
(including  short term

contract) including period |

of deputation (including
short term contract) in
another ex-cadre post held
immediately preceding this
appointment in the same or
some other organization /
Department of Central /
State  Govt. shall not
ordinarily exceed 4 years

which can be extended

maximum up to 5 years
with the concurrence of the
lending organization. The
maximum age limit for

VNI OV  VIGNI 40 ALIRZVD FAL
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Appointment by deputation
(including short term
contract) shall be not
exceeding 56 years as on
| the closing date of the
receipt of applications.)

RECRUITMENT REGULATIONS FOR THE POST OF UNDER SECRETARY RESEARCH OFFICER

k3

I 2 3 4 5 6 7 g
Under Secretary/ 14 (2003)* Grovp ‘A’ Rs. 10,000-325- | Seiection-cum N.A. N.A. N.A
Research Officer | subject to Ministerial 15,200* sendonty
variation
dependent on ' . | *These posts
workload. will be opecated
in the UGC
scales

applicable to
Lecturer if they
are occupied by
incumbents who
were in UGC
scales prior to

joining NCTE.

[t SaBe—[17 L ]
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{0 1 12 {3 14
N.A, N.A. 50% by  promotion | Promotion 1. Chairperson-NCTE, | N.A
failing which by | Section Officer/Programme Chairinan
deputation (including | Officer and Senior | 2. Vice-Chairperson,
short tcum contract) / and | Personal  Assistants  in NCTE ~ Member
50% by deputation/ | NCTE with 8 years of | 3. Member Secretary-
contract regular service in the Member
grade. 4. One Member from
Ministry of HRD-
Note : Where Juniors who Member.
have completed their | 5. Onc Expert to be
qualifying  service are nominated by
being  considered  for Chairperson -
promotion. * their seniors Member
would also have to be |6 Member belonging
considered provided they to SC/ST to be
are not short of qualifying / nominated by
eligibility serviee by more Chairpetson -
than ha!f the qualifying / Member

cligibility service or two
years, whichever is less,
and - have  successfully
completed their period of
probarion for promotion to
pext higher grade along
with their juniors who have
completed such qualifying

AMVYNIUOY ALY - VIINT OB LIIZVD HHL
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/ eligibility service,
Deputation (including short
term contract

Officers under the Central /
State Govts. / Universities /
Recognised Research
Institutions/Public  Sector
Undertakings/Statutory,
Semi Govt. Autonomous or
other organisations

(2)

M holding analogous
posts on regular
basis in the parent
cadre / department;
or

(i) with 5 years regular
service in the grade
rendered after
appointment thereto
on regular basis in
the scale of pay of
Rs. 8000-13500 or
equivalent in the
parent  cadre /
department; or

(i)  with 8 years regular
service i1n the grade
rendered after
appointment thereto
on regular basis in
the scale of pay of

[+ sa8—III Lik ]
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Rs. 6500-10500/- or
equivalent in the
parent  cadre /

department and
(b) Possessing the
following
qualifications /
experience
) Experience in
educational
administration in
various
Directorates of
Education,

SCERT, KVS,
NVS or such
school/educational
systems eic.; and

(i) Knowledge in use
of information and
communication
technology such as
handling data-base
management
system and use of
oftf-line and on-
line electronic
resources.

(Period of  deputation
(including  short term
contract) including period
of deputation (including

AdAVNITHOVELXA : VIANI JO ALI97VD JHL
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shor( term confract) in
another ex-c dre post held
immediately preceding this
appointment in the same or
some other organization /
Department of Central /
State - Govt.  shall nat
ordinarity exceed 3 ycars
which can be extended
maximum up fo 5 years
with the concurrence of the
lending org nization. The
maximum age limit for
appointment by deputation
(inctuding  short term
contract) shall be not
exceeding 56 years as on
the closing date of the

RECRUITMENT REGULATIONS FOR THE POST OF SECTION OFFICER /PROGRAMME OFFICER

receipl of applications.)

1 2 3 P 4 i 5 6 7 1 3

Section 12 (2003)* Group ‘B’ Rs. 6500-200- | Selection cum N.A. N.A. N.A
Officer/Programme | subject o Ministerial 10.500 seniority
Officer variation

dependent on

workload.

9 | 14 it 12 _ 13 B 14

N.A. N.A. () 50% by promotion | (i} Promotion 1. Member Secreiary - | N.A.

failing which by
deputation

Assistants in NCTE with 6

Chairman
2. Deputy Secretary(A)

[ ¥ Somx—111 Lk
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y
! (11)
|
|

V(inclﬁding short term l years of regular service in }
| the grade.

contract) and
50% by limited
departmental
examination  from

Stenographers Grade
‘C’ and Technical
Assistants.

Note : Where Juniors who
have  completed their

being  considered for
promotion, their senjors
would also have to be
considered provided they
are not short of qualifying /
eligibility service by more
than half the qualifying /
eligibility service or two
years, whichever is less,
and have  successfully
completed their period of
probation for promofion to
next higher grade along
with their juniors who have
completed such qualifying

1 7 eligibility service.

(i) Limited Departmental
Examination

From amongst Assistants,
Stenographers Grade ‘C’
and Technical Assistants
with 5 years regular service
in the grade in NCTE.

(i) Deputation (including
short term contract)

--Member

One Expert to be

nominated by the

Member Secretary —

Member :
Under Secrelary

(Estt./Admn.) -

Member

Member belonging

‘to SC/ST(Not below

the rank of Under
Secretary) to Dbe
nominated by the
Member Secretary -
Member

AUVNIUOVAIXH - VIAONI 40 S113ZVD JHL
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I Officers under the Central / |
é State Govts. / Universities /|
¢ Recognised Rcsearch §
| Institutions/Public ~ Sector |
| Undertakings/Statatory. |
j Semni (ovt. Autonomous or |
: uther organisations "
f () i
() holding  anaiogous |
i posts on regular |
l basis in the parent
; cadre / department;
i or
ATy with 345 years
regular  service 1n
i the grade mendered
! after appointment
thereto on regular
? basis in the scale of
pay of Rs. 5500-
‘ H0/Rs . 5000-8000
]' or equivalent in the
! narent  cadre !
deparcnent; and
Ly Possessing the
! following
! qualifications /
% experience :
N Expenience n ]
: aducational
: administration  in !
i various Directorates |
I of Education,
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which can be extended
meximum up to 5 vears |
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Coonlrac)  stal]

e e

, exceeding 36 aears as on

tthe closmg  date of he

- receipt of applications.)

RECRUITMENT REGULATIONSFOR THE POSTOF SENOR PERSON AL ASSISTANT

___" i 2 3 3 ; 5 ; 6 ? % !
" Senior Personal 3 (2003 Group “B” Rs. 6300-200- | Sglecuen cum : NA A NA. ;
- Assistant subject to Ministenal 10500  SEMIOMY : :
variation :
! dependent on f |

workload. : ’

£ 4

‘ i

B i A N —
, 9 10 T ;é 12 % 13 i3

; Nor NA. By promohon faling Promotion 1. Membey  Secrotary- | N.A :
which by deputation - Stenographers Grade C m;  Chairman ]
tinchuding  short  temm | the NCTE with 6 vears of [ 2. Deputy Secretary | i
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R L ervise i the blddf:

"#f,."tc . Where Iuniois whe
. completed - their
oy, servier are being )

ed for rwmotion,i
serars would  also

# W be considered
saded they are nor short

1 qualifying / eligibility
- servine by more than half
e qualifying 71 eligibility | |
[ service  of WO yeBrs,

, xmehevcr s less, and bave |

i successfully completed thewr

. perisi of  probaton  for

| promotion to next higher |

| grade  along  with their |
juniors who have completed |

i such qualifying / eligibility |

senace.

o bt s

Deputatien (ncluding shon

Officers under the Central /

State Govts. / Public Sector |

Undertakings / Statory, }

Semi Govt. Aulonomaous or

other organisahons

(a)

i) holding anaiz}gousg
posts  om regulari
basis i the parent | |

ey 53 R TN e s 02 o M i A

(R, ‘

2

.

in

{A) hember

One  Repeorentative
of the Mwnisuy of
HRD - Meinber
Under Secretary
(Admom fEstt. ]
Member

Member ovelonging ;

w  SCIST fnot
below the rank of
Under Secretary ) ©

be mominated by |

Member Secretary -
Member

[

e e 6 s s e s g e s 1n
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cadre / department; g




{iy)

(b)

(1)

(Period
(including  shont. temm

or
with 36 vears
regular service in the
grade rendered afier ;
appointmeni Lhereto |
on regular basis in |
the scale of pay ofi
Rs. 5500-9000/ |
Rs.5000-8000 or ;
equivalent in the

parent  cadre  /

[TV

department: and
Posscssing the :
following {
qualifications /
expenence

a speed of 120
words pcr mimude in
Enghsh / Hindi
Stenography

knowledge in use of
infonmation and
communication

technology such as
handling data-base
management system
and use of off-line
and on-line
electronic resources.

of depuation

g

[ BBV b §

.
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contract) including peniod of




oot ondinanly execeed 3
years whith can be

s

g R R R e Y
ettt

extended maximum wp to S
years with the concusrence | %
of the leoding crganization. g ; a
The maximum age himit for © 3 5
.  appointment by deputation ; L
{(includiog  shot  tevm’ :
comract) shall be not | ‘,
exceeding 56 years as on the |
! closing date of the receipt Gfi f
, | applications.} ; 5
. RECRUITMENT REGULATIONS FOR THE POST OF ACCOUNTS OFRICER
. ' £ i |
TAccounts Officer | 1 (2003}* | Group*B™ | Rs. 7450225 I NA. | NA XA NA
| subjectto | Non- 11,500 ,_ g -
; vanation Ministerial i i
E depeodent on . ;
workload. i :
% 9 © 10 it ‘g 12 ‘ 13 4
'N.A NA By deputation(including | By dcputaum{md_wdmg NA N.A,
3 short tarm: contract) ] shon 1€Im contract) f

S

3 VIO A0 ALIATVO L

i

_ J
deputation (including short | ¢
tenm contract) I awther ex- g k!
cadre pos held immcdiately L
preceding this apposrement ) il
in the same or some other | 5 ;g
organization / Department { 3
of Ceniral / State Gowvt. shail | %




b Tl o AP 1 i T e e e

h s e SMA T e

PO

o S TSN

o it P,

=; "Officers wader the Cenmal |+~ |
‘ * State Govis. @ Public Sector :

 Urdenakings Sm:garm;,wt

! Seoi (Govt. Automormons o7 i
‘ other organisacons
E £ i 5%
|t
i)  holding amalogous |
: posts  on  regular }
basis i the parent: 1 Loy
. ﬁadﬂ’: F mma,‘ : 3 :
s f o : !
) with 5 vears regular :
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; service in the g,rwk; ¥

! : appaim therme ,‘- ; . L&
i ; e tegaia basis mi LU=
! the scale of pay oI? 4 . 4
: jg Rs 35609000 or 5
! : opavalent lit§ ’ oy
; ; parent  cadre 7} ; PUE

Geperunen. sni

S, e B

jmm by am of the | I
| arpamsed Accoums Depms. ; Cg

1 : ' 3 -

} : , i
5 1 . M ¢ .
| ;xﬁ? Possessing the z ; o
-, , Mowing gualifications i Pl
i | *Ea*kwmg cualifications 3 -
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g
: ‘ Successtul  completion of | f i.
Ctraming in the Cash & v
! acconnts work in the ISTN K
| or equivalent and :
\ : { experience n Cash. ‘ : .
| ; ) . Accounts & Budget work. | H
: ; 1 X ! i
; . {Period  of  deputation | ‘ : I ]
! c(ncluding short term g | -
}. , vontra. 1) includiny penod of i ; ! L?
i i i Jeputatien {including shon ! | "‘t
; ; term contract) in another ex- ! e
; cadre post held immediately ‘ ':j
- precedmg this appomtmema 3::"’
j ‘ i the same or some other | y 515
! 1' : orgamzation / Depaniment | | o
! | | of Central / State Gow. shall | | ‘5
! ; | ot ordinarily exceed 3 | i
! ! years  which  can be ; 13
. | J extended maximum up to 5 | =
' J‘ vears with the concurrence | | 2
I ' of the lending organization. ‘ PR
J The maximwn age limit for - b
! ; | appointment by deputation | 'i
1 iincluding  short  tenm | ! Lo
. | contract) shall - be not | ! ! il
i ; ! ! exceeding S6 vears as on the | ‘ b
@ : ; ; closing date of the receipt of - i .}
; r 1 | applications.) | ;j L
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RECRUITMENT REGULATIONS FOR THE POST OF COMPUTER PROGRAMMER-CUM-PLANNING & MONITORING

OFFICER
L 1 2 3 4 5 6 7 8
- Computer 1 (2003)* Group *B’ Rs. 6500-200- N.A. N.A. N.A. N.A.
' Programmer-cum- | subject to Non- 10,500
' Planning & | variation Ministerial :
. Monitoring Officer | dependent on
1 workload.
9 I 10 B I 12 (3 14
N.A. } NA. By deputation (including | Deputation (including short N.A. N.A.
short term contract) /| term contract)

! promotion .
' Officers under the Central /

State Govts:/

[+ 268 —]1] Lik ]
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Bodies

/  Public Sacctor

Undertakings/Statutory,
Semi-Governmeitt or other
-organisations

(a)
(i)

(i)

(b)

(1i)

holding  analogous
posts on regular
basis in the parent
cadre / department;
or

with  3/6  years
regular service in the
grade rendered after
appointment thereto

on regular basis in |-

the scale of pay of
Rs.5500-9000/
Rs.5000-8000/- or
equivalent in the
parent

cadre/department;
and :

Possessing the
following
qualifications /
experience : i
BCA or equivalent
certification of
DOEACC.

Three years
experience of
software
_development for
data-base

management, Web

L
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ca

i closing date of the receipt of |
! ~pplications.) |

- cadre post held immediately

‘of the lending organization.

designing and
system management
of ocal area
network.
{(The departmental |
Technical Assistant

possessing the quahfications
prescribed above will also
be considered and in case ;
s/he is selected, the post of |
CPPMO shall be deemed to
be filled on promotion.)

{Period of  deputation
(including  short  term !
contrac?) including period of
deputation (including short
term coniract) in another ex-

preceding this appointment
in the same or some other
organization / Department
of Central / State Govt. shall
not Ordinarily exceed 3
years which wan  be
extended maximum up to $
years witl the concurrence

te maximum age limit for
zipointment by deputation
yncluding  short  term |
couatracty  shall be not
exceading 56 years as on the

[+ oS —]IT Lok |
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RECRUITMENT REGULATIONS FOR THE POST OF LIBRARIAN -CUM-DOCUMENTATION AND PRODUCTION OFFICER

e

| 1 2 | 3 4 5 6 7 g 1
[Librasiam-cum- | 1¢2003)* __, Group ‘B’ | Rs..6500-200- NA. NaA N.A N.A |
| Documentation subject o Non 10,500 l
" and Production variation ministerial !
' Officer dependent on }
i workload. |
|

9 } 10 1] ] 12 13 1 14 ‘

N.A. | N.A. By deputation (including | By _Deputation _(including

short term contract)

short term couiract}

N.A. ] N.A,

AMYNICHOVEEXH | VIANT 40 4LI9ZV0 JHL
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Ofticers under the Central /
State Govts. / Universities /
Recognised Research
Institutions/Public ~ Sector
Undertakings/Statutory,
Semi Govt., Autonomous or
other Organisations

GV
) holding  analogous
posts on regular
basis in the parent
cadre / department;
or
(i) with 3/6 - years
regular service in the
grade rendered after
appointment thereto
on regular basis in
the scale of pay of
Rs.5500-9000/5000-
8000 or equivalent
in the parent cadre /
department; and
(b) Possessing the
following qualifications
/ experience :

Essential

() At least a second
class Master’s

Degree from a

recognised
university

(¥ Sne—III Lik]
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(i) A degree in Library
Science  from a
recognised
university,

(i) 5 years experience
as Ltbrarian / Asstt. |
Libraran /
Documentation Asst.
in a reputed Library.

{iv) Knowledge of use of
mfortnation and
communicalion .
technology such as
handling of Library
Software fordata
base  management
system and use of
off-line and on-fine |
electronic resources.

(v)  Experience in use of

digital tesources
such as CD-.
| ROM/Internet etc,
@‘ +
i
,‘ Desirable

Knowledge of modern and
sophisticated methods of
documentation.

| (Period of deputation i
| (including short term |
| contract) including period of

| deputation (including short

AMYNIQEOVHLIXH © VIANE A0 HLIAZVO GHL

[ oag—1n rrvdi



terin contract) in another ex-
cadre post held immnediately
preceding this appointment
in the same or some other
organization / Department
of Central / State Govi. shall
not ordinarily exceed 3
years which  can be
extended maximum up to 5
years with the concurrence
of the lending organization.
The maximum age limit for
appointment by deputation
(including  short  term
contract) shall be not
exceeding 56 years as on the
closing date of the receipt of

applications.) ;

RECRUITMENT REGULATIONS FOR THE POST OF JUNIOR ACCOUNTS OFFICER -

i 1 2 3 | 4 5 i 6. 7 8
Junior Accounts | 5 (2003) * Group B | Rs. 5500-175- N.A. N.A. N.A. ‘N.A.
\ Officer subject to . Non 1 9000
" variation ministerial
‘ dependent on
| workload.
5
9 10 1} 12 13 14
N.A N.A. By deputation{including | By __deputation{including N.A. N.A.

short term contract)

short terin ¢ontract)

Ofticers under the Central /
State Govts. / Public Sector

{4 0@ —TI1 Lih ]
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Undertakings / Statutory.

Semi Govt.,, Autonomous
or other Organisations

(a)
M

(ii)

(b)

(W)

(ii)

holding analogous
posts on regular
basis in the parent
cadre/department;
or ’
with  3/10 years
regular service in
the grade rendered
after  appointment
thereto on regular
basis in the scale of
pay of Rs. 5000-
8000/4000-6000 or
equivalent in the
parent  cadre /
department; and

Possessing the
following .
qualifications /
experience :

three years
experience of cash,
account and budget
work; and

facility in use of
infortnation and
communication
technologies . such
as handling of data

08
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base management
system.

(Period of  deputation
(including  short term
contract) including period
of deputation (including
short terrn contract) in
another ex-cadre post held
immediately preceding this
appointment in the same or
some other organization /
Department of Central /
State Gowvt. shall not
ordinarily exceed 3 years
which can be extended
maximum up to 5 years
with the concurrence of the
lending organization. The
maximum age limit for
appointment by deputation
(including  short term
contract) shall be not
exceeding 56 years as on
the closing date of the
receipt of applications.)

[t Sob—I1] kit ]
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RECRUITMENT REGULATIONS FOR THE POST OF ASSISTANT

! 2 3 4 5 6 7 3 B
Assistant 8(2003)* | Group ‘C’ - Rs. 5000-150- | Selection ~cum NA. Between 20 to g Essential |
subjectto | Ministerial | 8000 ~ Seniority 27 years {
variation ) 5 A degree from a
dependent on ' Note : The | recognised
workload. | crucial  date | universiry or
' for i equivalent
deterl!}ining l !
the age limit, Desirabte |
| shall be the
| ‘closing  date | 1. Two years
] 5 of receipt of experience in
| ' applications general
in India (and admimistration /
oot the establishment /
closing date!  stores /|
E prescribed for accounts n
E those in Central / State
{ Assam, Govt,
| Meghalaya, autonomous or
Arunachal - other
Pradesh, organizations .
Nagaland,
- -

{8
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No

Tripura, 2. Facility in
Sikkim, Computer
Ladhakh applications
Division of
State of
Jammu and
| Kashmir.
Lahul and
Spiti and
Chamba
districts of
Himachal
Pradesh,
Anadaman
Nicobar
Islands or
Lakshadweep)
10 11 12 13 14
Promotion . Member Secretary- N.A.

2 years for
Direct Recruits

25% by  promotion
failing which by
deputation (including
short term contract)/ and
75% by direct
recruitment

UDCs in NCTE having
eight years regular service

in the grade.

Chairman

. Deputy  Secretary

(A) -~ Member

. Under Secretary

(Admn./Estt.) -

(¢ 2ol —I]] Lk ]
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Note : Where Juniors who
have  completed their
qualifying service are being
considered for promotion,
their seniors would also
have to be considered
provided they are not short
of qualifying / eligibility
service by more than half
the qualifying / eligibility
service or two  years,
whichever is less, and have
successfully completed their

period of probation for

promotion to next higher
grade along with their
Jjuniors who have completed
such qualifying / eligibility
service.

Deputation (including short

term contract)

Officers under the Central /
State Govt. / Public Sector
Undertakings / Statutory,
Semi Govt., Autonomous
or other organisations

(a)

1) holding  analogous
posts - on regular
basis in the parent
cadre / department;
or

Member
Member belonging

to SC/ST (not

below the rank of
US) to be
nominated by the
Member  Secretary

— Member

¥8
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(ii) with 8 years regular
service in the grade
rendered after
appointment thereto
on regular basis in
the scale of pay of
Rs. 4000-6000 and
having 3  years

experience in
general
admini stration /

establishment ~ /
stores / accounts or
equivalent in the
parent  cadre /
department; and
(b) Possessing
three years
experience in
general admn. /
estt/ . stores/
accounts.

(Period  of  deputation
(including  short  term
contract) including period of
deputation (including short
term contract) in another ex-

cadre post held immediately .

preceding this appointment
in the same or some other
organization / Department
of Central / State Gowi. shall
not ordinarily exceed 3
years which can be

[+ 20817 Lik ]
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!

extended maximum up to 5
years with the concurrence
of the lending organization. |
The maximum age limit for |
appointment by deputation ]
{(including  short  term |
contract) shall be not|
exceeding 56 years as on the |
closing date of the receipt of i

applications.) {

RECRUITMENT REGULATIONS FOR THE POST OF TECHNICAL ASSISTANT

1 2 3 4 5 6 7 8
Technical 12003y | Group ‘C’" Non | Rs. 5000- N.A. N.A. N.A NA.
Assistant subject to | Ministerial 150-8000

vanation
dependent
on
workload.

RAVNIHOVELXH - VIANT 40 SLLEZVD JHL
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‘

10 11 12 13 14
N.A/ N.A. Deputation  (including | Deputation (including short N.A. “NLA.
short tenn  contract) | term contract) / promotion
/promotion

Officers under the
Central/State Governments
{Public Sector
Undertakings/Statutory,
Semi-Government,
Autonomous or other

organisations
(a)
(1) holding analogous

posts on regular basis
in the parent cadre /
department; or

(ii) with 8 years regular
service in the grade
rendered after
appointment thereto
on regular basis in the
scale of pay of
Rs.4000-6000 or
equivalent in the
parent cadre /
department; and

(b) Possessing the following
qualifications /

experience :
Essential
(i) BCA or equivalent
Certification of
DOEACC

(ii)  Three years experience

[¢ 2o —II] Ltk ]
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of hardware and skill
of minor repairs of
computer system.

(The departmental Data
Entry Operator possessing
the qualifications prescribed
above will also be considered
and in case he is selected, the
post of Technical Assistant
shall be deemed to be filled
on promotion.)

(Period of  deputation
(including short term
contract) including period of
deputation (including short
term contract) in another ex-
cadre post held immediately
preceding this appointment
in the same or some other
organization / Department of
Central / State Govt. shall
not ordinaridy exceed 3 years
which can be extended
maximum up to S years with
the concurrence of -the
lending organization. The
maximum age limit for
appointment by deputation
(including short term
contract) shall be not
exceeding 56 years as on the
closing date of the receipt of
applications.)

88
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ZI—E0/9 268

RECRUITMENT REGULATIONS FOR THE POST OF STENOGRAPHER GRADE ‘C’

B ] 2 3 4 B 5 6 7 8
Stenographer |12 Group ‘'C’ Rs. 5000- Selection — cum - N.A Between 18 to | Essential
Grade ‘C’ (2003)* Ministerial 150-8000 Semority 27 years
subject to - 1. Matriculation or
variation Note : The equivalent
dependent crucial  date qualification from a
on for recognised Board
workload. determining or University.
the age limit [2. A speed of 100
shall be the wpm in English /

closing date
of receipt of
applications
in India (and
not the
closing date
prescribed for
those in
Assam,
Meghalaya,
Arunachal
Pradesh,
Nagaland,

Hindi Shorthand.
3. Skill of Data Entry

and Word
Processing in
computer

{Preference will be
given to person with
knowledge of both
English and Hindi
Stenography ) -

Tripura,

[+ 208 —IJ Lk ]
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Sikkim,
Ladbakh
Division  of
State of
Jammu and
Kashmir.
Lahul and
Spitt and |
Chamba
districts of
Hiorachal
Pradesh,
Anadaman
Nicobar
Istands or
Lakshadweep)

10 11 12 L3 14
2 years 50% by promotion | Promotion . Member Secretary-
Direct Recruits | failing which by Chairman

deputation  (including | Stenographers Grade ‘D’ | 2. Deputy Secretary (A)-

short term contract) and | in NCTE with 8 years | ~ _ Member

50% by direct | regular service . Under Secretary |

recruitment. grade and having a speed (Admn./Estt.) -
of 100 wpm in English /| Member

Hindi Stenography.

. Member belonging to

06
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Note : 'Where Juniors who
have completed their
qualifying service are
being considered for
promotion, their seniors
would also have to be
cansidered provided they
are not short of qualifying
/ eligibility service by
more than half the
qualifying / eligibility
service Or two years,
whichever is less, and
have suoccessfully
completed their period of
probation for promotion to
next higher grade along
with their juniors who
have completed such
qualifying / eligibility

service.

Deputation (including
short term contract) .

Stenographers in  the
Central/State Govt./
Public - Sector
Undertakings/Statutory,
Semi-Govemment,
Autonomous or other
organisations

(i) holding analogous

SC/ST (not below
the rank of US) -
Member

“InMRIAE © khisf [% Dk
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basis in the parent
cadre / department,
or

(i) with 8  years
regular service in
the grade rendered
after appointment
thereto on regular
basis in the scale
of pay of Rs.4000-
6000 or equivalent
in the parent cadre
/ department and
having a speed of
100 WPM in
English/Hindi
stenography.

(Period of deputation
(including short  term
contract) including penod
of deputation (including
short term contract) in
another ex-cadre post held
immediately  preceding
this appointment in the
same or some other
‘organization / Department
of Central / State Govt.
shall not ordinarily exceed
3 years which can be
extended maximum up to
5 years with the
| concurrence of the lending

posts on regular |

[41
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organization. The
maximum age limit for
appointment by deputation
(including ~ short term
contract) shall be not
exceeding 56 years as on
the closing date of the

receipt of applications.)

RECRUITMENT REGULATIONS FOR THE POST OF STENOGRAPHER GRADE ‘D’

1 2 3 4 5 6 7 8 B
Stenographer | 6 (2003)* | Group ‘C’ Rs. 4000~ N.A. N.A. Between {8 to | Essential |
Grade ‘D’ subject to | Ministerial 100-6000 27 years.

variation 1. Matriculation or
dependent Note : The equivalent

on crucial  date qualification from a
workload. for recognised  Board

determining
the age limit
shall be the
closing date
of receipt of
applications

in India (and | 3.

not the
closing date
prescribed for
those in
Assam,
Meghalaya,
Arunachal
Pradesh,
Nagaland,
Tripura,
Sikkim,
Ladhakh

{Preference will be
given to persons with

knowledge of both
English and Hindi
Stenography)

or University

A speed of 80 wpm
in English / Hindi
Shorthand. -

Skill of data entry
and word
processing in
Computer.

[+ 2oB 1T it ]
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e

e B | [ | Division  of S
| State of
Jammu and
’ Kashmir.
Lahul and
Spiti and
Chamba
districts of
Himachal
Pradesh,
Anadaman a
Nicobar o
Islands or E
Lakshadweep) a
10 I 12 13 13 =
2 years By direct recruitment N.A. For Confirmation N.A. g
>
For Headquarters m
1. Deputy Secretary (A) E
—~ Chairman %
2. Under Secretary =
(Admn./Estt.) - [
Member ~<

3. One Officer to be
nominated by DS (A)
— Member

4. Member belonging to
: SC/ST (not below the

- | | . | rank of US) - Member

( For Regional Committee

1 1. Regional Director -
| Chairman l

[t "oa§—III J¥vd]




. Under Secretafy in

Regional Committee —
Member
One Officer of the

" rank of US to be

nominated by DS (A) /
MS — Member
Member belonging to
SC/ST (not below the
rank of US)- Member

[ Zum—11] Lih ]

RECRUITMENT REGULATIONS FOR THE POST OF DATA ENTRY OPERATOR

1 2 3 4 S 6 7 8
Date Entry 1 (2003)* | Group ‘C’ Non | Rs. 4000- N.A. N.A. Between 18 to | Essential
Operator subjectto | Ministerial 100-6000 27 years.

variation (i) 12" standard

dependent Note : The pass or

on crucial date for equivalent from

workload. determining a recognised
the age limit Board /
shall be the University
closing date of | (ii) Should possess
receipt of a speed of not
applications in less than 8000
India (and not - key depression
the closing per hour for
date prescribed Date Entry
for those 1In Work.
Assam, Note :
Meghalaya,
Arunachal The speed of 8000 key
Pradesh, depressions per hour
Nagaland, for Data Entry Work is
Tripura, to be judged by
Sikkim, conducting a speed test
Ladhakh on the EDP

ladiRlke : khiofd |90 DY
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S ate of Jammu
and Kashmir.
Lahul and Spiti
and Chamba

Himachal
Pradesh,
Anadaman
Nicobar
Islands or
Lakshadweep).

Division of

dis ricts of

Machines(s) by
competent avthority,

the

10

11

12

13

14

N.A.

2 years

Diirect recruitment

N.A.-

For Confirmation

}. Deputy Secre ary
(A}- Chainnan

2. Under
(Admn./Estt.)
Member

level of

Secretary  to
nominated by DS{A)

Secretary

One Officer of the
Under

NA

be

AOVNICIOVELYS © VIANT 40 HLIIZVD dHL
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. Member

—~ Member
belonging
to SC/ST (not
below the rank of
US) — Member

I ] 2 3 4 5 6 7 8
Junior 5(2003)* | Group 'C’ Rs. 4000- Selection cum No N.A. N.A.
Accountant | subjectto | Ministenal 100-6000 seniority
(UDC) variation

dependent
on
workload,

L 9 10 1 12 13 13

NA N.A. By promotion failing | Promotion Deputy Secretary (A) | N.A.

which by deputation | Lower Division Clerks in — Chairtnan

(including short term | the NCTE with eight years | 2. Under Secretary

| contract) regular service in the grade. - (Admn /Estt.) -

[t oB~ {11 Wit )
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Note : Where Juniors who
have completed their
qualfying service are being
considered for promouon,
their seniors would also
have to be considered
provided they are not short
of qualifying / eligibility
'service by more than half
the qualifymag / eligibility
service or two  years,
wiichever is less, and. Bave
successfully completed their
petod of pmobation for
promotion to oext higher
grade along with thex
juniors who haveecompletend
such: qualifying // eligibility
Service

Deputation (including shortt

: termr comract

Semi-Government or othen
organisations:-

(» halding  analogous.
posts on regular
basis in the parent:
cadre / department;,

——

Officers. of the Central /|

State: Govt/Autonomous
Bodies / Public Sectorn
Undertakings, Statutorys. |

3.

Member
One Officer of the
level of US to be
nominated by DS(A)
— Member
Member belonging 1o
SC/ST (not below the
rank of US) -
Member

AAVNIIOVYIXT - VIANI 40 H118ZvD FHl
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or

(ii)  with etght years
regular service in the
grade rendered after
appointment thereto
on regular basis in
the scale of pay of
Rs. 3050-4590 or
equivalent in the
parent cadre /
department; and

(b)  Possessing the
following
qualifications /
EXpenience

6] three years

experience of cach,
accounts and budget

' work; and
(i) facility in use of-
information and
commumication

technologies such as
handling of data
base  managemrent
system.

(Period  of  deputation
{includng  short  term
contract) including period of
deputation (including short
term contract) in another ex-
cadre post held immediately
preceding this appointment

b m&&hﬂh i
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R

in the same or some otherl

organization / Department
of Central / State Govt. shall
not ordinarily excced 3
years which can be
extended maximum up to 5
years with the concurrence
of the lending organization.
The maximum age limit for
appointment by deputation
(including  short term
contract) shall be not
exceeding 56 years as on the
closing date of the receipt of
applications.)

RECRUITMENT REGULATIONS FOR THE POST OF LOWER DIVISION CLERK

1

2

: 3

00t

4 5 6 7 8

Lower 12 | Group ‘C’ Rs. 3050-75- | Selection-cum- No Between 18 to | Essential

Division (2003)* Ministerial 3950-80- Seniority 27 years

Clerk subject to | - 4590 1. Matriculation or
variation Note : The equivalent
dependent ) crucial date for qualification from
on deter ining a recognised Board
workload. the age limit or University.

shall be the
closing date of
receipt of
applications in
India (and not

2. A typing speed of
30 w.p.m. in
English or 25
w.p.m. in Hindi,

TUYNIGEOVILXE | VIAON 40 A113ZVD THL
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' the closing

date prescribed
for those in
Assam,
Meghalaya,
Arunachal
Pradesh,
Nagaland,
Tripura,
Sikkim,
Ladhakh
Division of
State of Jammu
and Kashmir.
Lahul and Spiti
and Chamba
districts of
Himachal
Pradesh,
Anadaman
Nicobar
Islands or
Lakshadweep).

| 3. Facility in

computer
operations.

9

| 10

11

12

13

14

Age: No
Edn. Qualification : Yes

2 years for
direct recruits

75% by direct
recruitment and 25% by
promotion

and
X

Promotion
Group ‘D’ employees in
NCTE with S years regular
service in Group ‘D’ posts
and having the educational
other

qualification L

For Hgq.

I.

2.

Deputy Secretary (A)

— Chairman
Under
(Admn./Estt.)
Member

Secretary

N.A.

[+ SaB—TII Ltk ]
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prescribed  for direct | 3. One Officer of theT

recruits,

Note : Where Juniors who
have  completed  their
qualifying  service are
being  considered for
| promotion, their seniors
would also have to be
considered provided they
are not short of qualifying /
eligibility service by more
than half the qualifying /
eligibility service or two
years, whichever is less,
and have successfully
completed their period of
probation for promotion to
next higher grade along
with their juniors who have
completed such qualifying
/ eligibility service.

rank of US to be
nominated by DS (A)
— Member

4. Member belonging to

SC/ST (not below the
rank of US)

For Regional Coinmittee

1. Regional Director -
Chairman

2. Under Secretary in
Regional Committee —
Member

3. One Officer of the
tank of US to be
nominated by DS (A) /
MS — Member

4. Member belonging to
SC/ST (not ‘below the
rank of US)- Member

cot
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RECRUITMENT REGULATIONS FOR THE POST OF DRIVER

[t sne—111 b ]

i 2

1 | 3 4 5 6 7 8
Staff Car | 3 (2003)* | Group ‘C’ Rs. 3050-75- N.A. N.A Between 18 to | Essential
Driver subjectto | Non Ministerial | 3950-80- 27 years
Ivariation 4590 1. Possession of a
dependent Note : The valid driving
on crucial date for license: for motor
workload. determining the cars.

‘age limit shall

be the closing
date of receipt
of applications
in India (and
not the closing
date prescribed
for those in
Assam,
Meghalaya,
Arunachal
Pradesh,
Nagaland,
Tripura,
Sikkim,
Ladhakh
Division of

Knowledge of
motor mechanism
(The candidate
should be able to
remove minor

" defects in

vehicles).

. Experience of

driving a motor
car for at least 3
years.

Desirable

1.

Middle School
Standard Pass

2. 3 years service as

ndikible : Khis) [ DY
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Deputation/
Reemployment

SC/ST (not below the
rank of US)
—~ Member

State of Jammu Home Guard /
and  Kashmir. Civil Volunteers
Lahul and Spiti
and Chamba
districts of
i Himachal
Pradesh,
Anadaman
Nicobar Islands
of
3 Lakshadweep).
10 11 12 13 14
N.A. 2 years Deputation  (including | Deputation (inc¢luding For Confirmation N.A.
short term contract) f | short term contract)/
Reemployitent /| Absorption 1. Deputy Secretary (A} —
absorption faling which | From amongst regular Chairman
by direct recruitment. Group ‘D’ employees in | 2. Under Secretary
NCTE who possess vakd (Admn./Estt.) ~ Member
driving license for motor | 3. One Officer of the rank
cars. of US to be nominated
by DS (A) — Member
For Ex-Servicemen 4. Member belonging to

01
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The  Amned  Forces
Personnel due to retire or
who are to be transferred
to reserve within a period
of one year and having
the requisite experience

and qualifications
prescribed shall also be
considered. - Such

persons would be given
deputation terms upto the
date on which they are
due for release from the
Artmed Forces : thereafter
they may be continued on
reemployment.

(¥ 2@ —]lI Lih ]
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RECRUITMENT REGULATIONS FOR THE POST OF PEON/FARASH

|

2

3

7 .

Peor/ Farash

18
(2003)*
subject to
variation
dependent
on
workload.

Group ‘D’ Non
Ministerial

L_F 5
Rs. 2500-55- | N.A.

2660-60-
3200

N.A.

Between 18 to
27 years

Note : The
crucial date for
determining
the age limit
shall be the
closing date of
receipt of
applications in
India (and not
the closing
date prescribed
for those in
Assam,
Meghalaya,
Arunachal
Pradesh,
Nagaland,
Tripura,
Stkkim,

Essential
Middle School
Standard Pass

Desirable

Experience of working
in a reputed
organisahon and
knowledge of
operating photocopies
/ duplicating machines

etc.

901
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Ladhakh
Division of
State of Jammiu
and Kashmir.
Lahul and Spiti
and Chamba
districts of
Himachal
Pradesh,
Anadaman
Nicobar
[slands or
Lakshadweep).

0

11

12

13

14

N.A.

2 years

By Direct recruitment.

NA.

For Confirmation

For Hg.

L.

2. Under

Deputy Secretary (A)
~ Chaipuan
Secretary
(Admn./Estt.) -
Member

One Officer of the
rank of US to be
nominated by DS(A)

N.A.

iRl  Bhiolt e bMis
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|#

- Member

Member belonging to
SC/ST (not below the
rank of US) --
Member

For Regional Commitlee

1.

2.

Regional Director —
Chairman
Under Secretary in
Regional Committee
— Member

. One Officer of the

rank of US to be
nominated by DS(A)/
MS — Member
Member belonging to
SC/ST (not below the
rank of US) -
Member

801
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RECRUITMENT REGULATIONS FOR THE POST OF CHOWKIDAR

H 2 3 4 7 8
Chowkidar | 8 (2003)* | Group ‘D’ Non | Rs. 2500-55- | N.A. N.A. Between 18 to | Essential
subjectto | Ministerial 2660-60-3200 27 years
variation Middle School Standard
dependent Note : The | Pass
on crucial date for
workload. determining Desirable

the age limit

shall be the
closing date of
receipt of

applications in
India (and not
the closing
date prescribed
for those in
Assam,
Meghalaya,
Arunachal
Pradesh,
Nagaland,
Tripura,
Sikkim,

Training in ‘Basic’ and
‘Refresher’ Courses in

Home Guards and Civil
Defence.

[+ Goe—IIT Lok ]

Indinlirle & khioh j4 Wb

601



Ladhakh
Division of
State of Jammu
and Kashmir.
Lahul and Spiti
and
districts of
Himachal
Pradesh,
Anadaman
Nicobar

Islands or
Lakshadweep).

Chamba

10

11

S 12

13

14

N.A.

2 years’

By Direct recruitment.

N.A.

For Coniirtnation
For Ha.

1.

2.

Deputy Secreiary {(A)
— Chairman

Under Secretary
{(Admin./Estt.) -
Member

One Officer of the
rank of US to be
nominated by DS (A)
— Member

N.A.

Ol
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4. Member belonging to
SC/ST (not below the
rank of US) — Member

For Regional Committee

1.

2.

Regional Director —
Chairman

Under Secretary in
Regional Committee
—Member

One Officer of the
rank of US to be
nominated by DS
(A)/ MS — Member
Member belonging to
SC/ST (not below the
rank of US)- Member

S K. RAY, Member-Secy.
[ADVT OITV/131/2002/Exty ]
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